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" .shri C. Victor v/s The Senior Supdt. of Post Offices,
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1, shri C, Victor
€/o0 Shri shantaram Sawant
* Advocate
26/1, Ist Cross
Miller®s Road
Benson Town
Bangalore -~ 560 046

.2+ Shri Shantaram Sawant
: "Advocate
L26/1 Ist Cross
“"Miller's Road
Benson Town _
Bangalore « 560 046

3. ‘The Senior Superintendent of
' ‘Post Offices ,
Bangalore East Division , » ,
- Bangalcre - 560 001 -

"4, Shri M.S. Padmarajaiah
Central Govt. Stng Counsel
High Court Building
Bangalore - 560 001

‘Subject s SENDING COPIES OF ORDER PASSED BY THE BENCH

Please find enclosed herewith a copy of ORDER/ARX&¥%/ RXEIMKBRDORK
pzosad by this Tribunal in the above said application(x) on 6=-4=89
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Advocata for Apphcam

Shaat.ran Sawant
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